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No: 15/GS Dated:03.04'2018

ln the interlst of the Administration of Justice, and in partial

modification of High Court order No.1739 dated 27,03,2018, it iS hereby

Magistrate, Sopore resumes her duties after availing the leave'es her duties after availing the leave.

I .*a{'
(San ar)

Registrar General

Dated : 03.04.2018.

I
ordered that shri Khursheed-ul-Islam, sub Judge (special Mobile

Magistrate) Baramulla sha[ hold additidnal charge of the court of chief

Judicial Magistrate, Sopore till Mrs. Masrat Roohi, Chief Judicial
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